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the Government of Bihar Eor aiding 
the State Government for opening such 
:;chools during the Third })Ian period 
:10 far? 

The Deputy M.lnIstor in the Ministry 
IIf Education (Bhrlmati Sound!\ram 
Uamadlandran): (a) The inform"tion 
is being obtained from the State Gov-
ernment and will be laid on the Table 
of the House in due course, 

(b) There is no Central Scheme tor 
opening of new Multipurpose schools 
and Secondary school'l, hence no grants 
were given for this specific purpote 
10 the State Government. 

Area Manpower SlIr"ey of Meerut 

%116, f Sbrl Sidheshwar Pra'iad: 
l Sbri N, P. Yadab: 

Will the Minister of Home Mal ... 
be pleased to state: 

(8) whether the Institute of Applied 
Manpower Research, Delhi has com-
pleted the Area Manpower Survey of 
Meerut District and ha1l published its 
Survey report; and 

(b) if not, when the l'eport~ v:ill be 
published! 

The Deputy MlDlster in tbe l\Unistry 
of Heme Mairs (8hri L. N. Mlsilra): 
<a) and (b). The Area Manpower S~r
vey of Meerut District has been com-
pleted by the Institute of Applied 
Manpower Research and working 
papers have been circulated for com-
ments to the concerned agencie3, 'the 
Report will be finalised in the light 
of the comments received, 

Cyclone in Eastern India 

2'r1'J, Sui p, C. BOrooah: Will the 
Minister of Home Atraift be pleased 
to atate: 

(a) whether a severe cyclone 
lashed the eastern .part of the coun-
try, some parts of Assam and West 
Bengal; 

(b) if ~o. the extent of damage 
caused then~by; and 

(c) the relief given by authol'itie .. 
to the victims? 

The Depoty Minister in the Minis-
try of Itome Aftalrs, (Shrl L, N. 
MIshra): (8) to (c) The informalioIt 
is being collected and will be laid on 
the table of the HOUSe in due course. 
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Youth Hostels 
Shri Yashpal Singh: 
Shri Kapur Singh: 

Will the Minister of Education be 
pleased to state: 

(a) the number of youth hostels 
whkh are to be constructed during 
1965-66 throughout the country; and 

(b) the number of such hostels 
constructed during 1964-65 and the 
e>.pcnditure involved therein? 

The Deputy MiJlister in the Minis-
try of . Education (Shrt Bhakt 
Darshan): (a) Nil. 

(b) Nil. 

Fertiliser Factory 

2741. Shri Vishwa Nath Pandey: 
Will the Minister of Petroleum alld 
Chemicals be pleased to state: 

(a) whether it is a fact that a ferti-
lizer factory is to be set up in the 
private sector in or '"round Kanpur; 

(b) if so, when; and 

(c) the total amount to be spent'! 

The ~Iinister of State in the Minis-
try of Petroleum and Cbemicals 
(Shri Alagesan): (a) to (c) The 
8uitability of Kanpur as a site for the 
establishment of a fertilizer factory 
during the '4th Plan is under exami-
nation. The question whether the 
factory would be in the public or 
private sector will be decided in due 
course, 

Firing by East Pak RUles I Shri Ramesbwar Tantia: 
Shri D. C. Sharma: 
Shrlmati Renuka 

Barkataki: 
2742.' Shri P. Venkatasubbaiah: 

. Shrlmati lohraben l Chavda: 
Shri Vishwa Nath Pandey: 

Will the Minister of HOme Aftairs 

be pleased to srate: 

(a) whether it is a fnct that E.allt 
Pakinstan Rifles started unprov9ked 
firing across the border at Govind-
pur in Cachar district on the Assam 
East Pakist>an border on ~he 5th 
April, 1965; 

(b) whether it is also a fact that 
on the 7th April 1965, East Pakistan 
Riflemen intruded into the Indian 
territory in the same area in Mufti; 

(c) whether any protest has ueen 
.lodged with the Government of Pak-
istran; 

(d) if so, their reaction thereto; 
and 

(e) the action the Indian forces 
took after unprovoked firing by the 
Pakistan Soldiers'? 

The Minister of State in the Minis·· 
try of Home Mairs (Shrl BalbI): 
(a), (c), (d) and (e). I have already 
made a statement in the Lok Sabha 
on 12th April, 1965 in response to a 
Calling Attention Notice regarding 
firing and intrusion by East Pakistan 
Rifles in the CachaI' District of Assam. 

(b) Yf's. Sir. 

Petrochemical Corpora.tiOn 

2743. Shrlmatl BeDuka Barkataki: 
Will the Minister of PetrOleum and 
Chemicals be pleased to state: 

(a) whether Government are con-
sidering !l proposal to set up a Petro-
chemic'.ll Corporation to promote and 
co-ordinate Petrochemical' develop-
ment in the country; and 

(b) if so, the main features of the 
proposal. 

The Minister of State in the MiI,b-
try of Petroleum aDd Chemicals-
(Shri Alagesan): (a) The proposal to 
set up a Petrochemical Corporation 
in the Public Sector lras so far been 
examined only at the official level 
and further details are being worked 
out. 
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(b) In view of (a) above, it will 
not ,be possible to furnish the infor-
mation at this stage. 

Indo-American Women Teachers' 
Exchaage ProCftllUllo8 

27«. 8hri Villhwa Nath Paade,.: 
Will the Minilter' of E4acatloa be 
pJeased to state: 

(a) whether it is a lact that thP 
U.S. Educational Foundation in 

Indi.a has launched an exchange 
progr:oamme of women teachers in 
American and Indian colleges; 

(b) if so, the ,main featurel of this 
progralnme; and" 

(c) when the work on the prog-
ramme is likely to begin? 

The Deputy Minister in tile MiDls-
try of Education (Shri Bhakt 
DanDn): (a) Yes, Sir. 

(b) A statement is laid on the 
'Table of the Hause. [Placed in 
LibTary. see No. LT-4296/65]. 

(c) The programme is already be-
ing i'mplem!mted since 1964. 
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TraIIlc Problem In Deihl 

Z746. 8bri Shiv CbaJ.'an Gupta: 
Will the Minister ofBome A1rairs' be 
pleased to state: ' 

(a) whether it is a fact that trucks 
,oare parked on G.B. Road and 

Roshanara Road Delhi and buses 
outside the Delhi Main StatioJl; 

(b) whether it is also a fact that 
this is one of the causes of conges-
tion; and 

(c) if so, the steps proposed to be 
taken to ease congestion of traffic? 

The Deputy Minister In the ~
try of Home Mairs, (8hrl L. N. 
Mlsbra): (a) and (b) Yes, Sir. 

(c) Suitable action under the law 
is taken against the truck and . bUI 
drivers who are found causin. 
obstruction to traffic on these rOBdft. 
The Master Plan for Delhi visuoallses 
the shifting of ware-houses,and 
goods transport booking offices and 
godowns from G.B. Road and Roshan-
ara Road to seleCted sites' near 
National Highways. Similarly, the 
service Gnd repair shops located on 
Roshanara Road which are the maih 
causes of congestion, are to be shifted 
to the earmarked areas. The pre_ent 
bus terminal on both SideS" of Delhi 
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Kain Railway Station is also to be 
Ihifted to a place outside Kashmere 
Gate near the Wan Road. Tbere is 
• lao a proposal to shift the railway 
,ood .... iding to far off places like 
Nizamuddin and Badarpur. This would 
help in reducing the congestion In old 
Delhi considerably. 

Beseanlb. Allowances to Retired. 
ProfellOl'8 

!761. Sbrl H. N. Malr.erjee: Will 
the Minister of EdGClltloa be pleased 
to state: 

(a) whether the University Grants 
Commission has a system of award-
ing research or scholarship allow-
ances to retired professors ot univer-
sities and other people with academic 
qualifica tions; 

(b) if so, the details of the scheme; 
and 

(c) the nemes of the awardees and 
the quantum of allowance in each 
ca1ile? 

The Deputy Minister in the Miais-
ta.,. or EdacatloD (Shrl Bbald 
Dal'lhaa): <a> Yes, Sir. The scheme 
covers all persons with distinguished 
record of teaching post-graduat.e 
classes andlor researcb, retiring trom 
universities, colleges and institution. 
"deemed" to be universities. 

(b) and (c) The required informa-
tion is given in the statements laid 
on the Table of the House. [PZ4cad in 
Lib",,,,,. See No. LT-4297/6~]. 

Oea&:nl Mecba.DkaI. Elll'lneeriDI' 
Researcb IDJJtltute 

17M. Shri KaDakasabai: Will the 
Minister of EdacaUon be pleased to 
atate: 

Ca) whether tbe Central Mechanical 
Engineering Research Institute !la~ 
proposed to open mechanical engine-
ering research and development 
centres this year; 

(b) if so, the number of the centre~ 
likely to be opened; and 

(c) where they will be loeated! 

The Depal)' MJDJster in tile MiDiaI-
tl')' of BdacatioD (Shrlmati sou .... 
claram BamachlUldaraD): (.) to (c >. 
It is proposed to open four mecha-
nical engineering research and deve-
10p'ment Centres 9t Poona, Ludlliana. 
Bhopal and Madras during this ye6t. 

Nuclear Reseuch Ceatre at B.H.U. 

Z1tI. 8hri D. C. 8banDa: Will the 
Minister of Edaeation be pleased to 
state: 

<a> whether the University Grantll 
Commission lras approved the 
sehe-me for setting up a nucleal' 
research centre in the PhYSll'~ 

Department of the Banaras Hindu 
University; and 

<b) if so, the details thereof? 

The Deputy Minister in the MiD.Is-
try 01 EducatioD (Shri BN.kt 
Darshan): <a> and (b) The Barulrall 
Hindu University has approached the 
University Grants Commission for a 
grant of Rs. 2'00 lakhs for the COIl-
struction of a building for installa-
tion of a 14 Mev. neutron generator. 
The proposal is under considenti,m 
of the Commission. 

SecoDdary Education 

r 8hri Bam. Harkh Yadav: 
2750. {8hrl Vlsbwa Nath Pantle,: 

"";G lShri Marli MaDobAl': 

Will the Minister of Bdaea'ioa. be 
pleased to state: . 

<a> whether his Ministry under the 
auspices of the Directorate of Exten-
sion Programme tor Secondary Edu-
cation held refresher courses in Delhi 
for the orientation of theory-tech-
nique of evaluation procedure at tbe 
stage of Secondary Education; 

(b> if so, the details or the prog-
ramme 'and its achievements; and 

(c) the participants of the refre-
sher courses' 
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The MfDlIter of Education (Sbrl 
M. C. Chq'la): (a) Yes, Sir. 

(b) and (c) The programme was 
designed as a part ot the reforms In 
examination undertuken by the 
Central Board ot Secondary Educa-
tion to train secondary school 
teachers in the 'methodology and 
techniques ot objective type tests. 
About 1070 teachers drawn Crom 
over 280 secondary schooh in Delhi 
were trained in English, Physics, 
Chemistry, Mathemutics. Biology and 
in Social sciences. About 100 objec-
tive-type test items in each subject 
were finally selected out ot the mate-
rial develOPed by the teachers Hnd 
circulated to all schools. 

All IndJa Councu of Sports 

(Skri Ram IIark.b Yadav: 
%151. { Shri Vlshwa Hath Pandey: 

l Sbri Murli Maoobar: 

Will the Minister of Edacation be 
pleased to state: 

(a) the exact status and functions 
of the All India Council ot Sports; 

(b) the details ot the Boards and 
Federations under its control; and 

(c) the fin-ances of All India COUll-
cil of Sports? 

Tile Deputy Minister in the MinL'i-
try of Education (Shrl Bhut 
Darsban): (a) It is an Advisory 
Body to (i) advise the Government 
of India in all matters concerning 
sports and games; (ii) act as a Li-ai-
son between National Sports Federa-
tions and the (}Qvernment; (iii) grant 
recognition to such sports organisa-
tioru. established at the nutional level, 
as it may deem worthy ot recogni-
tion; and (iv) recommend to the 
Central GQvermnent to .give assis-
tance to sports organisations recog-
nised by it; 

(b) no Boards and Federationll are 
under its control; and 

(c) no tlmmces are placed at the 
disposal of the Council, but as stated 

in (a) (iv) above, it can recommend 
to the Central Government to give 
assistance to sports organisali()n~ 
recognised by it. 

PropacatiOll of Hlncli 

( Sbri Rameshwar Tantia: 
!'75!.-{ Shri S. C. Samanta: 

L Shri Sabodh 1Ia.ucIa: 

Will the Minister of EdacaUoll be 
pleased to state: 

(a) the amount of grant giVen t ... 
the non-Hindi speaking states, State-
wise, during 1963-64 and 1964-6S for 
propogation ot Hindi; and 

(b) the work done in connection 
with propagation of Hindi by the~e 
States with the amount received from 
the Central Government durin~ the 
above period? 

The Deputy Mlnlster In the !WoL'i-
try or Education (Shri Bhakt Dar-
1baD): (a) and (b) A statemen~ is 
laid on the Table ot the House. 
[Placed in Library. See No. LT-42981 
65J. 

Police Housln&' Scheme 

Z'753. Shri DharmaUngam: Will the 
Minister ot Dome Aftalra be pleased 
to state the amount asked tor and 
given to the GQvernment ot Madras, 
during 1964-65. as loan under the 
Police Housing Scheme? 

The Deputy Minister in the MJa-
istry of Dome Affairs (Shrl L. N. 
MIshra): 

Amount asked tor Rs. 50 lakhs; 

Amount given Rs. 24' 27 lakhs. 

NitroreD Fertilizer Plant for Madru 

!'754. Sbri Dharmalinpm: Will the 
Minister of Petroleum and Cheml('tl~ 
be pleased to state: 

(8) whether there is any propoi8! 
to build a nitrogen fertilizer plant in 
Madras State; 

(b) if 10, when the work is t{) b<.~ 

started; and 
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(c) the site on which the plant is 
to be built? 

The Minister of State In the Min-
istry of Petroleum and Chemicals 
(Shrl Alagesan): (a) to (c). A pro-
posal to establish a fertilizer factory 
at Madras is under consideration. 
Final decision in this respect is ex-
pected to be taken in the near .future. 

Refugees In Assam 
2755. 8hri Basumatari: Will the 

Minister of Rehabilitation be p!eased 
to state: 

(a) the number of refugees who 
entered Assam from East Pakistan 
from 1st January, 1964 to 31st March. 
1965; 

(b) the number of Tribal refugees 
out of them; and 

(c) the number of families settled 
with lands till 31st March, 1965? 

The Minister of Rehabilitation (Shri 
Tyagl): (a) During the period fl'om 
1-1-64 to 4-3-65, 1,80,840 migrants 
from East Pakistan have enteTl'!d 
Assam. 

(b) The number of tribal migrants 
from East Pakistan upto 31-10-65 

'was 45,802. 

(c) About 260 families have been 
allotted land andior moved to tbe 
~ites of permanent rehabilitation. 

Soviet aid for Higher Education 

2751 J Shri Shree Narayan Das: 
\.. Shrl Kanakasabai: 

Will the Minister of Education be 
pleased to state: 

(a) whether discussions and nego-
tiations being carried on with Soviet 
Union for Indo-Soviet collaboration 
in the field of higher and specIalised 
education have resulted in some 
agreements; 

(b) if so, the important features 
of such agreements; 

(c) whether the question of assis-
tance for enlarging regional engi-
neering colleges in lndia has also 
been discussed; and 

(d) if so, the result thereof? 

The Minister of ClIltural Affairs ill 
the MInIstry of Education (Shri 
Hajarnavls): (a) YI'S, Sir. Collabor-
ation ·between India and U.S.S.R.. in 
the ·field of Education was recently 
discussed in Moscow as part of the 
Indo-USSR cultural exchanges pro-
gramme for 1965-66 which was fina-
lised on 7th April, 1965. 

(b) The important features 01 the 
educational part ot the programme 
are:~ 

0) prOVISIon of scholarships ~o 
each other's students, scllo,-
lars and t~achers for study, 
research lind training; 

(ii) exchange of Languag~ tea-
chers for teaching h. each 
other's country and prov'ision 
of Soviet teachers in S("lenti-
fie and technical fields; 

(iii) exchange visits of educa-
tionists and scholars for mu-
tual discussions, developmC'nt 
of contacts, delivering lec-
tures, study of each other's 

system of education, includlnl 
the operation of correspond-
enCe courses and ev.ening col-
leges in USSR; 

(iv) development of institutional 
co-operation between institu-
tions of higher learning and 
specialised bodies in both the 
countries by way of exchange 
of infonnation, publication., 
material and expert assm-
ance; 

(v) reciprocal establishment of 
Chairs of Indian Studies in 
Tashkent University and of 
Russian Studies in one of the 
Indian Universities. 

(C) Yes, Sir, the question of Soviet 
assistance for the setting up of 8 Re-
gional Colleges of Engineering in 
India had been discussed with the 
Soviet side; 

(d) The matter is still ·und~r the 
consideration of the Soviet side. 
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Arrest of ChiJlese spies 

2.757. Shrl Shree Narayaa n .. : Will 
the Minister of Home Affairs be 
pleased to state: 

(a) whether it is a fact that some 
Tibetan Chinese spies were arrested 
on the 4th April, 1965 at Raxnul nn 
the Indo-Nepal Border in Bihar; 

(b~ if. so, the> circumstances in 
-which this has been done; and 

(c) the materials that havC:! been 
recovered from them. 

The Minister of State in the Min-
Istry of Home Affairs (Shrl Hath!): (a) 
and' (b) Two Tibetans were detained 
at Raxaul on 3rd April, 1965 while 
attempting to cr05S the border; 

(c) It is not in the public interest 
to disclose this information on the 
floor of the House, at present. 

Knnla state Md Subordinate Service 
Rules 

2758. Shri Koya: Will the Minister 
()l Home Affairs be pleased to lay on 
the Table a list or special Rules ilI-
rued by the Governor of Kerala stllte 
since President's Rule, as contemplat-
ed in Rule (2) of Part II of Kerala 
State SUbordinate Service Rules, 
1958? 

The Deputy MInister in the Mini.,-
try of Home Affairs (8hrl L.N. 
Mlsbra): The informatiOn is being 
collected and will be laid on the Table 
Of the House as early as possible. 
11 hrs. 

Mr. Speaker: Papers to be laid. 
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12.01 hrs. 
PAPERS LAID ON THE TABU 

CENTRAL WAKr COUNCIL RuLES, 1986 

The Minister of State In the Mlnia-
try 01 Petroleum and Chemicals (SbJt 
Alagesan): On behalf of Shri Ruma-
yun Kabir, I lay on the Table a copy 
of the Central Wakf Council Rules. 
1965, published in Notification No. 
G.S.R. 558 dated the 10~h' April, l!i6'. 
under sub-section (3) of section 8D 
of the Central Wakf Act, 1954. [Plac-
ed in Library, see No. LT-428~/65J. 

DEFENCE OF INDIA (AMENDMWT) 
RULIlS, 1965 AND Au. INDIA SERVICD 
(DEATH-CUM-RETIREMENT' BENEFITS) 

THlRp AMENDMF.NT RULSS, 1965. 

'l'he Millister of State in the MInis-
try or Home Mairs (Shrl Hathl): I 
lay on the Tnble n copy each of the 
followin g Ru If's:-

(i) The DC'fence' or Inrlh (Am-
endment) Rules, 1965 pub-




